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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  6627/2019

BRS VENTURES INVESTMENT LIMITED                    Appellant(s)

                                VERSUS

SREI INFRASTRUCTURE FINANCE LIMITED & ANR.         Respondent(s)

(FOR ADMISSION)
 
Date : 16-09-2019 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
         HON'BLE MR. JUSTICE SURYA KANT

For Appellant(s) Mr. Gopal Sankaranarayanan, Sr. Adv.
Ms. Gayatri Verma, Adv.
Ms. D. Adhikari, Adv.
Mr. Amarjit Singh Bedi, AOR
Ms. Upama Bhattacharjee, Adv.
Ms. Vinita Rathore, Adv.         

For Respondent(s)                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice on the Civil Appeal as well as on the oral prayer

for stay, returnable on Tuesday, the 1st October, 2019. 

Dasti service, in addition, is permitted. 

(R. NATARAJAN)                                  (RENU DIWAN)
COURT MASTER (SH)                            ASSISTANT REGISTRAR
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